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(4) Sixty-sixth Report on Indian Oil
Corporation Limited (Pipelines
Division).

(5) Sevenrieth Report on India Tou-
rism Development Corporation
Limited.

—_——

13.08 hrs.
COMMITTEE ON PETITIONS —¢onid.
(ii) SEveEnTH REPORT

Shri Sraddhakar Supakar (Sambal-
pur) : Ibeg to present the Seventh Report
of the Committee on Petitions,

13.09 hrs.
ELECTION TO COMMITTEE

InpIAN COUNCIL OF AGRICUL-
TURAL RESEARCH

The Minister of State in the Ministry
of Food, Agriculture, Community De-
velopment and Cooperation (Shri Anna-
sahib Shinde) : 1 beg to move the follow-
ing :

“That in pursuance of Rule 3(13) of
the Rules of the Indian Council of
Agricultural Research, the mem-
bers of this House do proceed to
elect in such manner as the
Speaker may direct, four mem-
bers from among themselves to
serve as members of the Indian
Council of Agricultural Research
for the next term commencing
from the 13th June, 1970."

Mzr. Speaker : The question is :

“That in pursuance of Rule 3(13)
cf the Rules of the Indian Council
of Agricultural Research, the
members of this House do pro-
ceed to elect in such manner as
the Speaker may direct, four
members from among themselves
to serve as members of the Indian
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of Social Welfare)
Council of Agricultural Research
for the next. term commencing

from the 13th June, 1970."

The motion was adepted.

13.10 hrs.

*DEMANDS FOR GRANTS
1970-71—comtd.

DEPARTMENT OF SOCIAL
WELFARE—conid.

Mr. Speaker : The House will now
take up further discussion on the Demands
for Grants under the control of the Depart-
ment of Social Welfure. The time allotted
is five hours and the time taken 5 hours
and 30 minutes. Shri N. P. Yadhav is
already onhislegs. Assoon as his speech
isover I propose to call the Minister. After
these demands are voted, we will take up
the next demands. At 7 o'clock, whatever
be the position, whether the Minister replies
or not, whatever is left will be guillotined.

Shri Chengalraya Naidu (Chittoor) :
An important subject like agriculture has
not been given time. Why can’tyou extend
it up to 8 o’clock ?

Mr. Speaker :

choice.

Bhri Shri Chand Goyal (Chandigarh) :
‘The order of the Ministries should be changed
from year to year so that the same Mi-
nistries are not guillotined every year,

It is a question of

Mr. Speaker : Thatis for the B. A. C.
to decide ; not for you and me. [ will go
by the advice of that Committee.

st fw W W (A9EAT) @ wera
wgRy, TGN 115 % Aragy &4 Wt
Aifew & 4t fafrex & fasre gaw
warfeas §8 YA T gHI R | (swaww™)

=it go T (wTfa) : wew 7@y,
HATH FATY & Y TF 92 %7 §9G agar
WA | WA TG A AT HY AT g

st arg wa (frew’x) : zrew qg
I (wrar)

*Moved with the recommendation of the President.
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